
S881 Written Answers NOVEMBER 29, 1966 Written. A n..weT. 

(a) whether any decision has been 
taken to help the Government of 
Orissa in the Fishery projects; 

(b) if so, the scheme formulal cd in 
this regard; 

(,,) where it will be started; and 

(d) how long it will take for 
mechanised boats to come into opera-
tion in Orissa with cost thereof? 

The Minlster of state in the 'Win!s· 
try of Food, AgricultUre, Community 
Development and Cooperation (Shr! 
Govinda Menon): (a) Fishery PrO· 
jects are included in the Fourth Five 
Year Plan of the Orissa Government 
and Central assistance will be avail-
able for these projects in accordance 
with the pattern prescribed fOI the 
purpose. 

(b) Schemes haVe been formulated 
for ct€'Vlelopment of marine fisheries 
by introduction of more mechanhled 
fishing boats and provision of pro-
cessing and marketing faci1iti~s as 
we' I as for the development ~f fresn 
watf:'r fisheries in reservoirs and 
tanks. 

(c) Several areas will be covered 
by these schemes. The scheme for 
devdopment of marine flsheric5 by 
introduction of a large 'lumber of 
mechanised hoats will cove,· the fish· 
ing areas around Chandipur. Pradeep 
and Chandbali. 

(d) An expenditure of over Rs. 2 
cron~~ is envisaged for the mechani-
sation programme and it is expected 
thai about 400 hoats will be in opera-
tion before the end of the Fourth 
Five Year Plan period under" phos. 
ed nnnual programme. 

Central Road Fund Scheme 

2575. Shrl Rama Chandra Mallick: 
Shrl Sudhansu Das: 

Will the Minister of Transport, 
Aviation, Shll'Plng and Tourism be 
pleased to state: 

(a) whether the Government of 
Orissa have forwarded the schemes 
to be financed from the Central Road 
Fund for the yeor 19G6-67; 

(b) it so, the particulars thereof; 

(c) whether the Government ot 
Orissa have asked for grants from the 
Central Road Fund for 1966-67; and 

(d) if so, the total amount asked 
for? 

The Minister of TraDS]lOrt, A m-
tion, Shipping and Tonrism (Shrl 
Sanjlva Reddy): (a) to (d). No pro-
posals regarding the schemes to be 
taken up in Orissa during 1966-67 
were received from the State Gov-
ernment. However, a sum of Rs. 17.00 
lakhs CRs. 15.00 lakhs from the 
State's allocation account and Rs. 2.00 
lakhs from the Ordinary Reserve) 
was provcided in the Budget Estimate. 
1966-67 for expenditure on works in 
the Orissa State approved for beine 
financed from the Central Road Fund 
in earlier years. 

Loan to Orio9a Governmeut to 
Develop Tonrist Centre 

2576. Shrl Kama ChanUa Mallick: 
Shri Sndhansu Das: 

Will the Minister of Transport. 
Aviation, Shlppln, and Tourism be 
pleased to state: 

(a) whether any grant or loan hal 
been given to the Government of 
Orissa during 1964-65 and 1965-66 fo.-
the development of tourist centres in 
that State; 

(b) if so, the total amount given 
during the ahove period; and 

(c) the financial assistance given or 
proposed to be given to the Govern-
ment of Orissa during 1966-67 in this 
regard? 

The Minister of Transport, A m-
tion, Shipping and Tourism (Shri 
Sanjlva Reddy): (a) Yes. 

(h) 1964-~5 Rs. 35,948 
1965-66 Rs. 32,498 

T )tal: Rs. 6H,446 

(c) During the year 1966-67, .... is-
tance amounting to Rs. 2,93,3221- h"" 
been provided for the Government of 
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Orissa lor the construction of a 
Tourist Bungalow (Class II) at Ram-
bha and for extendtng the existing 
Tourist Bungalow (Class II) at Purl. 

2577. ~ '1"0 1'fI0 ~ 
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OfIIclal Language (Legislative) 
Commission 

2578. 8hrl Vasudevan Nair: 
Shrl Warlor: 
Sbrlmatl Renu Chakravartl:v: 
Sbrt Indrajlt Gupta: 

Will the Minister of Law be pleased 
to state: 

(a) whether there is any proposal 
to enlarge the membership of the 
Official Language' (Legislative) Com-
mission so that all regional language 
are represented on the Commi~lon; 

(b) whether it is a fact that the 
work in many regionallnational langu-
'ages is hampered due to inadequate 
staff; and 

(c) if so, the steps being taken to 
rectify the situation? 

The Minister of State In the MInIs-
try of Law (Shrl C. R. Pattabhl 
Raman): (a) No, Sir, because the 
various regional languages are already 
represented on the Commission. ' 

(b) No, Sir; the Commission is a' 
present mainly occupied with the 
work of preparatiO'n of Hindi version. 
of Central Acts, etc, and the eVQlu-
tion of a standard leg-al terminology 
for use, as far as possible, in all 
regional languages. The transl:ltion 
of the Central Acts etc., in its regional 
languages other t han Hindi is also 
undertaken by the Commission to the 
extent po.<:;sible. 

(c) Does not arise. 

..... m.'mfllitn ~ om~, 1IfIe;n~'I\" ~ 
om !i'm fllitn '5ITiil 
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